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* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 15764/2025 & CM APPL.. 64615/2025
MR SUSHANT SINGH ..., Petitioner
Through:  Mr. Abhinay Sharma, Adv.

Versus

INDIAN COAST GUARD & ORS. ... Respondents
Through:  Ms. Shubhra Parashar, Mr.
Kamaldeep, Mr. Virender Pratap Singh
Charak and Mr. Rahul Kumar Sharma,
Advs.

CORAM:

HON'BLE MR. JUSTICE C. HARI SHANKAR

HON'BLE MR. JUSTICE OM PRAKASH SHUKLA
ORDER (ORAL)

% 14.10.2025

C. HARI SHANKAR, J.

1. Ms. Shubhra Parashar, learned Counsel for the respondents

submits on instructions, that the respondents are willing to permit the
petitioner to join as Navik (General Duty) in the next batch, which is

scheduled to commence in February 2026.

2. Learned counsel for the petitioner submits that his client would

be satisfied with the said relief.

3. Accordingly, binding the respondents to the statement made by

Ms. Shubhra Parashar, the petition is disposed of, as satisfied.

C. HARI SHANKAR, J.

OM PRAKASH SHUKLA, J.
OCTOBER 14, 2025/gunn
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